
LOK SABHA DEBATES

LOK SABHA

Thursday, April 9, 1981/ 
Chaitra 19, 1903 (Saka)

The Lok Sabha met at Eleven of 
the Clock.

[MR. DEPUTY SPEAKER in the 
Chair]

OBITUARY REFERENCE

MR. DEPUTY-SPEAKER: I have
to inform the House of the sad demise 
of Chaudhuri Lakhan Das who was a 
Member of the Third Lok Sabha dur
ing 1962—67 representing Shahjahan- 
pur reserved constituency of Uttar 
Pradesh.

Earlier, he was also a Member of 
Uttar Pradesh Legislative Assembly 
during 1937—52.

As veteran freedom fighter) he 
participated in national movement 
and suffered imprisonment.

An eminent social worker, he 
worked for the uplift of Scheduled 
Castes and backward classes.

He passed away at Raghunathpur 
village of Shahjahanpur district on 
28th March, 1981, at the age of 85.

We deeply mourn the loss of this 
friend and I am sure the House will 
join me in conveying our condolences 
to the bereaved family.

The House may stand in silence for 
a short while to express its sorrow.

The Members then stood in silence 
for a short while.

ORAL ANSWERS TO QUESTIONS

Charges for X-Rays in A.I.I.M.S,

*743. KAMLA MISHRA MADHU- 
KAR: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased
to state:

(a) whether it is a fact that All 
India Institute of Medical Sciences, 
New Delhi charges for the X-rays 
from the patients;

(b) if so, whether it is also a fact 
that the other Hospitals like Dr. Ram 
Manohar Lohia Hospital takes no 
such charges from the patients; and

(c) if so, what are the reasons that 
the highest medical institution of the 
Country is not in a position to extend 
this service free of cost to the public?

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NIHAR 
RAN JAN L ASKAR); (a) Yes, Sir.
However, poor and indigent patients 
are not charged any fee for X-rays.

(b) In Dr. Ram Manohar Lohia 
Hospital also no charges are levied 
from indigent patients. However, 
charges at approved rates are levied 
for X-rays from O.P.D. patients who 
declare their income to be more than 
Rs. 500 per month.

(c) It has been reported by the All 
India Institute of Medical Sciences 
that charges are levied for X-rays not 
for the purpose of raising revenues 
but simply to discourage the tendency 
of patients with paying capacity to 
have X-rays etc. done free of coist 
in the Institute hospital and to get 
the treatment elsewhtere.
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SHRI NIHAR RAN JAN LASKAR: 
Sir, the All India Institute of Medical 
Sciences is primarily a hospital to 
which cases are referred. So, the 
cases referred to here are for special 
treatment and all that. In spite of 
that there is a category of, as I have 
already said, indoor patients who are 
never charged for X-ray. I will just 
mention the practice followed in the 
All India Institute of Medical Scien
ces. Every patient admitted in the 
AIIMS has to pay Rs. 5 /- which 
includes Registration, diet, surgical 
operations and all investigations. If 
you take an X-ray plate, on an 
average it costs Rs. 30 to Rs. 40 per 
plate. But simply we are charging 
Rs. 5/- per patient in respect of this 
category are I think they are getting 
the specialised type of X-ray in this 
hospital at Rs. 5/-.
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3 Oral Answers

SHRI NIHAR RANJAN LASKAR: 
This is a very good suggestion. We 
will ask the Institute to work it out, 
if possible.

SHRI D. P. YADAV: About twenty 
years ago this All India Institute of 
Medical Sciences was commissioned 
to cater to the needs of referred pati
ents totalling about 65,000 or 70,000. 
Thi; was the capacity. Now that the 
number of patients received by the 
All India Institute of Medical Scien
ces is crossing 7 lakhs annually, 
under the circumstances, is the Gov
ernment contemplating to enhance its 
Plan and non-Plan Budget in accord
ance with the inflow of the patients?

SHRI NIHAR RANJAN LASKAR: 
This question concerns primarily 
X-ray and charges for X-ray plates.

«r> sto qto xrrm : vm-'t if *tt
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SHRI NIHAR RANJAN LASKAR: 
I can give figures for 1980.

fto qto tfTS* : srrq SfP3£-#
STJPTT I fa % *nT-
fâ r ?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. 
SHANKARANAND); The hospital 
ha? its Budget according to its needs. 
This year we have provided enough 
Budget. There is enough budget pro_ 
vision for X-ray.

SHRI D. P. YADAV: How much? 
Is it ten times now? (Interruptions)

SHRI B. SHANKARANAND: We
have not got X-raywise budget in 
particular.

SHRI D. P. YADAV; What is the 
Plan and non-Plan Budget? (Inter
ruptions)

DR. GOLAM YAZDANI: For indoor 
patient they are charging Rs. 5 /- for 
an X-ray. But what about the out
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door patients? What about the spe
cial X-ray, for instance intervenous 
pyleography, cholecystography and 
Barium meal?

What are tfteir charges for indoor 
patients and what are the charges for 
out-door patients? What is the dif
ference? How do you know whether 
the patient is poor or not and who 
certifies it?

SHRI NIHAR RANJAN LASKAR: 
I have already said, for indoor 
patients we charge Rs. 5 /- per X-ray 
plate and the maximum charges are 
Rs. 25/-. We have figures. On some 
special X-ray plates we have to incur 
expenditure from Rs. 100 to Rs. 1000. 
But even in that case we charge 
maximum of Rs. 25/-.

For outdoor patients we have to 
Charge as per income. We have got 
full figures with us. If you want we 
can supply.

SHRI XAVIER ARAKAL: We do
not have a national policy as far as 
the health scheme is concerned. I 
have highlighted this point earlier as 
well. Due to lack of national policy 
in the health matter, many of the 
benefits are being enjoyed by the 
rich and the affluent. Ability to pay 
should be the criteria. But that is 
not the case in this matter. The 
benefits have gone to the rich and 
the affluent and not the poor. My 
question is in health matters, is the 
Government prepared to collaborate 
with other countries, other nations 
considering the importance of the 
health of the nation?

SHRI NIHAR RANJAN LASKAR: 
It has not concern with this particu
lar question.

SHRI XAVIER ARAKAL: This is 
a matter relating to health. We are 
bound to ask certain questions with 
regard to this matter. If the hon.

Minister says, I am not sure of this
or I am not concerned about it, that
is not a proper way to reply.

DR. KRUPASINDHU BHOI: In the 
wake of radiation hazard in the coun
try, will the hon. Minister consider, 
according to a recommendation made, 
that not less than 100 m.m. X-Ray
films are used in all the big hospitals
which are under the control of the 
Government of India?

The hon. Minister has said that they 
charge money from the rich patients 
and the patients coming to the O.P.D. 
Generally, the patients come from 
throughout India and they are acade
mically referred to the Institute. This 
is an Institute which is not meant for 
Delhi or neighbouring States alone. 
This is an Institute for all India. The 
rich persons go to private practi
tioners and other big missionary hos
pitals. In this context, will the hon. 
Minister consider in the Out Patient 
Department also not to charge for 
X-Rays from the patients?

SHRI NIHAR RANJAN LASKAR: 
Even for out-door patients, we have 
already said that the difficulty is that 
the people who come to the institute 
always declare income less than what 
they have. It is difficult for us to 
check that. Otherwise, we wanted to 
charge according to the capacity to 
pay.

DR. KRUPASINDHU BHOI; Gene
rally, academical cases are being 
referred by the lower hospitals to the 
All India Institute of Medical Scien
ces The rich people prefer to go to 
private practitioners and the top doc
tors in the country. The people who 
are being referred to the Institute 
mostly belong. to . the category of 
Government servants or they belong 
to poor classes.' Will the hon. Minis
ter realise this fact and consider not 
to charge for X-Rays from these peo
ple which they are doing at present?
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[Dr. Krupasindhu Bhoi]
Another point which I asked is, to 

check the radiation hazard, whether 
the hon. Minister will ask all the big 
hospitals which are under his control 
that they will use 100 mm. X-Ray 
films, not less than that.

SHRI B. SHANK ARAN AND: Here 
is a presumption which is not correct. 
The presumption that the hon. Mem
ber has in mind is that only poor 
patients are sent to the Institute. It is 
not correct. The experience is other
wise. The cases referred to this 
Hospital are not categorised as rich 
or poor. But the rich people come to 
the Hospital, our experience is that 
they never declare their real income 
and they come under the category 
poor and get the treatment.
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SHRI B. SHANKARANAND: As

we have said earlier, this is done 
not with any intention to earn 
any income for the Hospital. This 
is done to provide free facilities 
to the poor patients. We do not 
have figures income-wise as to 
how much we have earned by these 
X-Rays. We do not maintain figures 
income-wise in the X-ray Depart
ment.
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SHRI B. SHANKARANAND: About 
the category of the patient, rich or 
poor, he wants to know as to who is 
to certify. The best person is the per
son who comes to the hospital, that is, 
the patient himself; he is asked 
whether he is able to pay the fees or 
not. j

Compensation to Passengers for Late 
Running of Trains.

*744 SHRI G.M. BANATWALLA: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether Government are 
aware that passengers travelling 
by Sweden’s National Railways are 
entitled to compensation if the trains 
run unduly late;

(b) whether Government would 
consider such measures in case of 
our Railways; and

(c) if so, the steps taken in this 
directions; and if not, the reasons 
therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA
MENTARY AFFAIRS (SHRI 
MALLIKARJUN): (a) A statement 
is laid on the table of the sabha.

(b) No, Sir,

(c) The conditions in India are not 
comparable to those in Sweden.

Statement

The Swedish Rail Road have ad
vised our Embassy at Stockholm as 
follows: —

“The Raidroad is not bound to 
compensate the traveller for any 
damage which has occurred on 
account of train being delayed, train 
service being discontinued or be
cause of wrong connection. The trave
ller has, however, still a right to be- 
compensated within reasons for ex
penses incurred because of the inci




